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Counsels representing both the parties present. Counsel for petitioner has

submitted the arguments in part. A specific query has been raised by the

Bench to the counsel for petitioner about the indicators that may be helpful

in determining the exact value of the property, which is the subject matter of

the petition. On this, he submitted that he has to seek instructions from his

clients and prays time. Counsel for respondents also prays time for

submitting final arguments. Matter adjourned. Put up on 15.11.2016 at

10.30 A.M.
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